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IN THE CENTRAL ADMINISTRATIVE TRIBUWAL: HYDERABAD BENCH

AT HYDERABAD _
) i

OA.1422/95 h dt.4-2-97
. :i I\ "
! .
_ j
Between ; _ ) i
1. K. Simhachalam | R
2. G. Suribabu o3 Apglicanq
‘and ' ' |

1., Dy. General Manager {pPerssonnel) |
Naval Dockyard, Visakhapatnam 14

s
|
|
|

2. Rear Admiral,ASD Naval Dockyard '* %
Viskapatnam 14 : !

3., Union of Ihdia, rep. by ! |
its Secretary, Min, of Defence '

New Delhi : : Respondenés‘
S L

cgunsel'for the applicants K.G.'ﬁrishnaﬁur;hy
1 Advocate o

¥

Counsel for the respondents V. Bhimanna
: SC for /Central Govt.

CORAM

| ! |

HON. MR. JUSTICE M.G. CHAUDHARI, VICE CHAIRMAN

HON. MR. R. RANGARAJAN, MEMBER (ADMN.) |
] . i
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OA.1422/95 | ‘ dt.4-2-97
Judgement | |

Ooral order {per Hon. Mr, R. Rangarajin, Member (Admn.)

Heard Sri Y.V.L. Narasiﬂhmgmurgﬁy for;the applicants
and Sri w. Satyanarayéﬁa for Sri V.IEhiman?a for the respon-
dents, |
1. There gre two applicants in th;s OA. They submit that
they were engaged in the.respondent% orghnisatien from
December, 1987 and July, 1988 respectively!

2 In the reply, it is stated that these}twe applicants
were engaged as canteen employees on honor;rium basis and
hence they t.are not Government serv%nts. ‘

3. This CA is filed claiming for grant of temporary
status / reguiarisatioﬁ in terms of“DOPs.I;tter dated
10-9-1993, :

4. The contentions of both the sides aﬁdfthe relief asked
for in this OA are aimilar as raised in th? OAs.1142/95 and
1226/95, which were disposed of byra common judgement today.

The two main poeints that arise for censideration is. alse

_same as indicated in the above referged judgement,

5. "For the reasons stated in the judgement in OA.1142/95
and 1226/95 this OA also is not maintainable. Hence, this
OA is also dismissed for the sSame réasonsJ No costs,

a\”\‘p"//&l/ | | &éé//(%‘”w%

(R. Rangarajan) _ (M<G. Chaudhari)
Member (Admn.) Vice Chairman
rilge

Date : February 4, 97
Dictated in Op?n éoupt
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C.A,1422/95.

To

1. The Deputy General Manager (Personnel)
Naval Dockyard, Visakhapatn am=14,

2. The Rear Admiral, ASD Naval Dockyard,
Visakhapatnam.l4. :

3, The Secretary, Ministry of Defence, .
Union of india, New pelhi.

4.,0ne copy to Mr.K.G.Krishnamurthy, Advocate. CAT,.Hyd,
5. One copy to Mz .V.Bhimanna, Addl .CGSCe CAT.Hyde

6. One copy to Library, cAT.Hyd. |

7. One spare COPYe.

8, One copy to D.R.(A) CAT,Hyd.
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 TYEED BY CHECHRY BY

COMPAKRD BY LPPROVED BY

Lre UHe CLJTESL ADRTNISTRATIVE TEIBUNAL
HYLUERASAD BEUCH AT HYLERABAD

TLE HON'BLi WRLSUSTICE M.G .CHAUDHART
, ; VICE-CHAT RMAN

2 ’QO\M\& Rgocvm
THE HONt bLL MR. WEM

MENBER( ADMN }

Tateds \\ - 1 -199 ]

CADER / SUBOMENT—
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T |

i\":u:&./R.A/C.A. NO. ! b
. ‘ in . |

- |
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0.1.No, - \L\"L?—»]QST- s'

T.3.No. (WP, )

Alritted and Interim [irectkons
‘ssued., I
Klowed.
L. sposed of with dj_*‘;ectionx
" Ramissed.
\.‘E,’;smis‘_sed as withérjiwﬁ .
~dismissed for default.
j
lo order as to cosis.

- By gwetas AT -1
Coatral Administretive Tribuna! F

See DESPATCH |
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